RAJYA SABHA
Friday, the 8th August, 2003/17 Sravana, 1925 (Saka)

The House met at eleven of the clock,

MR. CHAIRMAN in the Chair.

RE: SUSPENSION OF QUESTION HOUR FOR DISCUSSION
ON PAC REPORT
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that such a vital document which was considered essential for scrutiny of
these procurements has been withheld from them on the ground of secrecy. In
the face of total non-cooperation by Ministry of Defence in supplying the
CVC report, the Committee regret their inability to give their findings on the
defence procurement transactions reported in the C&AG's report on review of
procurement of OP Vijay (Army)."
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SHRI PRANAB MUKHERJEE (West Bengal): Sir, I would like to
submit this whole thing with some background. Yesterday, we met in the
Business Advisory Committee and gave certain suggestions to the
Government to come out of the impasse that has been created. And, even in
the morning, it was going on. We suggested that we would like to have a
debate on the Report of the Public Accounts Committee and the precedents
have also been given to the Report of the PAC being discussed. The issue,
which has arisen, relates to the very basic, fundamental principles and duties
in the functioning of a Parliamentary Committee. Sir, the Public Accounts
Committee, in its Report, which has been placed on the Table of the House,
has alleged that certain documents, which were relevant, according to its
judgment, for consideration of the CAG Report on "Operation Vijay", were
not made available to it. Due to the persistent refusal of the Ministry of
Defence to submit those documents to the PAC, it came to the conclusion that,
in the absence of documents from the Ministry of defence, it was not in a
position to examine the CAG Report on the "Operation Vijay." 1 don't
remember whether it has ever happened. But, I do remember that in 1978, the
Privileges Committee of the Lok Sabha accused a Prime Minister of eleven
years' standing and just elected to the Lok Sabha, of causing disturbance to
and interference with the collection of material for the consideration of the
PAC and on that basis, dismissed her from membership and sent her to jail in
December, 1978. Therefore, this is a serious matter. What we had submitted to
you yesterday in the Business Advisory Committee was that the impasse can
be resolved if a debate on the Report of the PAC takes place and the hon.
Prime Minister, or, the Government gives an assurance that the hon. Prime
Minister would respond to that debate. We also suggested that the relevant
documents, which were sought by the PAC, should be given to it and the
minutes and the verbatim record of the PAC should also be placed on the
Table of the House so that there is no apprehension on any other thing. You
also, Sir, in your wisdom, indicated that you, yourself, would like to go
through the records. Then, we pointed out yesterday itself, with utmost
respect, that unless these issues are clinched, it is not possible for the
Opposition to co-operate with the Government. It is not that we are doing
something off the cuff. Yesterday, we made it quite clear. My friend, Mr.
Nilotpal Basu, articulated it clearly that it is for the Government of the day to
say whether it wants to come off the impasse that has been
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created on this and then to give a clear and categorical assurance on all these
three aspects. This is my submission, through you, Sir, to the' House. Thank

ou.
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SHRI SHANKAR ROY CHOWDHURY (West Bengal): Thank you Mr.
Chairman, Sir, for giving me this opportunity to give my views on the
demand for a debate on the PAC. Now, what I am going to say does not really
concern this debate, and I would like the Members to bear with me. What I
would like to bring to the notice of this august House is, a series of debates in
Parliament is having totally damaging, devasting effect right from Bofors
downwards—Bofors, Tehelka, CAG, Coffingate, and now this. I would like
to emphasise the totally devastating effect it is having on the modernisation of
our Defence forces, because the fall-out of this is going to be serious. Finally,
whatever decision you come to, whether the debate takes place, whether the
Defence Minister replies, the Prime Minister replies, it is really immaterial.
But, on the ground, we are complaining that Rs. 8000 crores are going
back.Rs. 9000 crores are going back. Fine. Why is it happening? It is
happening because of many reasons. One of the main reasons—please believe
me—is that everybody, today, in the Defence Ministry is unwilling to take the
decision because
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of a fall-out of these debates. So, if you wish to have a debate, please have a
debate, but please also understand the effect it is having on the modernisation
of our Services, and that is an issue that we all have to judge.
...(Interruptions)... Now. secondly, Sir, the CAG Report — and I would like
the House to consider this in detail. There have been several things that have
been bought. Yes; questions were raised, and rightly so; and, the Government
must give an answer. And, the Government has an answer because I can
answer half of them from my previous knowledge. But I do not want to do
that. But the issue the House must really debate in detail in this. The aim of
the CAG Report was to examine whether our Defence emergency
procurement system are correct. Now, obviously, in Kargil, when we tried out
our emergency procurement system, we had all these ...(Interruptions)...

MR. CHAIRMAN: I will allow you. ...(Interruptions)... I will allow you.
...(Interruptions)...

SHRI SHANKAR ROY CHOWDHURY :Therefore, we should debate
the emergency procurement system itself. ...(Interruptions)...

MR. CHAIRMAN: I will allow you. ...(Interruptions)...

SHRI SHANKAR ROY CHOWDHURY: And, that is what Sir, I have' to
say. ...(Interruptions)...

it WAl ;. SIfeTT g9®! G, M9 JHTY, M9 98 S IS =14
forer g qiferg ||

SHRI NILOTPAL BASU: Sir, we are discussing a very small issue. With
all due regards, I would like to say that we can have a debate on all that what
he is asking for. But, I think that is not the issue. And, neither can the
Parliament accept such a position where somebody thinks that debate in the
Partliament is retarding the process of modernisation in the Armed Forces; it is
very unfortunate because Parliamentary Committees ...(Interruptions)...

it guafer : 3 Af3T 7, sie) I SN 7 wE T . (c@aum). .

SHRI NILOTPAL BASU: Sir, I heard him ...(Interruptions)... Sir, I heard
him ...(Interruptions)
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RE: CANCELLATION OF SITTING OF THE HOUSE

MR. CHAIRMAN: I have to inform Members that it has been decided that
the sitting of the Rajya Sabha scheduled for Monday, the 11th August, 2003,
be cancelled. Accordingly, there will be no sitting on Monday, the 11 August,
2003. ...(Interruptions)

RE. SUSPENSION OF QUESTION HOUR FOR DISCUSSION
ON PAC REPORT—contd.
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